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The Minister of Education (Shri M.
C. Chagla): (a) Yes, because the car
previously used by the Vice-Chancel-
lJor had become unserviceable and the
Vice-Chancellor decided to repiace it
by a new car of similar size and
quality.

(b) The car was allotted to the Uni-
versity, at its request, by the State
Trading Corporation ut a price fixed
by the Corporation.

Welfare funds for S.C. and S.T.

1872. Shri Harish Chandra Mathur:
Will the Minister of Home Affairs be
pleased to state:

(a), the amount spent on the admi-
nisiration of the welfare funds for
Scheduled Casteg and Scheduled Tribes
in each State during each of the last
three years;

(b) whether Govt. have issued any
instructions and if uny standardg have
been prescribed; and

(c) the steps taken to exercise con-
trol over the spending of the funds?

The Deputy Minister in the Ministry
of Home Affairs (Shrimatj Chandra-
sekhar): (a) Proper administration of
the Prograamme for the  Scheduled
Castes and Scheduled Tribeg iz pri-
murily the responsibility of tha State
Governments. Expenditure is incur-
red on these groups both ag a part of
the general programme as well as on
specia] schemes. Precise information
on the amount thus spent is not readily
available with the Government of
Indiu.

(b) and (c). The Government of
India have not issued any specific in-
structiong as conditions gdiffer from
State to State. The Government of
India, howecver, keep constantly in
touch with the State Governments
through the organisation of the Com-
missioner for Scheduled Castes and
‘Scheduled Tribes and his Assistant
Commisioners. During the Annual
Plan discussions also, the position is
very clearly reviewed with represen-
tatives of the State Governments. Per-
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iodical Conferences of Ministers in
charge of welfare of Backward Classes
also review the position in great de-
tail.

Recovery of Hand-Grenadeg

( Shri D. C. Sharma:

| Shri Onkar Lal Berwa:
Shri Gokaran Prasad:
Shri Heda:

| Shri Mohan Swarup:

1878.

Will the Minister of Home Affairs
be pleased to state:

(a) whether the anti-bomb squad of
Delhi police recovered four boxes con-
taining 46 live hand-grenades from a
former sepoy on the 8th October, 1963
on the Delhi-Gurgaon road;

(b) whether investigations have
been made into the source of his sup-
ply;

(c) if so, the result; and

(d) the action taken in the matter?

The Minister of State in the Minis-
try of Home Affairs (Shri Hajarna-
vis): (a) Yes, Sir.

(b) The investigation jg in progress.

(c) and (d). Does not arise.
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